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xadacti b t l i  nor it is an ^ r t w t  
in  modem wuMmihw; and

(e) the actual cost at tbb pavilion 
and other expenditure (W te d  to be 
inourred up to the conclusion of the
ru tr

The Minister of C o m m (Shri 
IMacrii Slagfc): (a) and (b). No, Sir. 
■CJt ftV  irfiwr A‘  iWif tW n acclaim­
ed ai one of the most elegatit and im­
pressive Pavilions, in the Whole fair, 
faithfully reflecting our heritage and 
achievements.

(c) The exact cost of the India 
Pavilion has still to be worked out. 
The constitution contract it, however, 
for the sum of Canadian Oollars 1.5 
million approximately. The expendi­
ture ceiling on our participation In 
Expo 1967 is Rs. .2.20 crorefc in foreign 
exchange and Rs. 3000 lakhs in 
Indian currency.

Wireless Wing of Tele-CoAmimlcaUMi 
Cadre on SJi. Railway

6479. Slut George Fernandes;
"Sfoi J. H. Patel:
Shri Madha Ltma?e;
Shri A. Sridharan:

Will the Minister of RUlwaya ba 
pleased to state:

(a) whether the Railway Board have 
sanctioBsd a jehetne tor the .reorgani­
sation of Wireless Wing of the Tele­
communication Cadre on the South 
Eastern Bailway;

(b) if so, the salient features there­
of a n d  when it is expected to come 
into operation;

(c) whether the employees of the 
South Eastern Railway who are 
affecfed by the reorganisation scheme 
have, made anji representation on the 
subject;

(4 ) 4f  so, the point made out in the 
nprqaeatettaos; and

(e) the reaction «t G om ruaant 
thereto? ,

The Minister of Railway* (Shri 0. 
M. Peonacfca): (a) Yes.

(b) (i) Important Wireless Stations 
will be under the direct charge of 
Assistant Tele-communication Inspec­
tor in the grade ol Rs. 208-280 while 
other stations which have transmitters 
o t  poww lets titan ItO wvttr wlS de 
maintained by Wireless Maintainors 
in the scale of Rs. 110—180 or 
Rs. 130—212 depending upon relative 
importance. Consequent on this, the 
posts of Wireless Mechanics Grade I 
in scale Rs. 175—240 will cease to 
operate in Wireless Stations on the 
open line?

(ii) The matter is being re-consider­
ed as certain difficulties In Implemen­
tation arose and will take some time 
before a decision is reached.

(c) to (e). Hie information is being 
collected and will be laid on the Table 
of the Sabha in due course.
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Cement IM wIh  In Njraoca aad HT.
801. Bhrl lUrnH: Will tha MWfr 

ter of M M bU  Ix M d w rt aat 
CimJ—j M t a  be {OutMl to Mle:

<»> « M h «  t t k i M  M  tlft 
Cement Co ty n ttoM « ( laM« ta t « « b -
mitted the project report* for the tot­
ting up of two cement factortu la  
Mysore and Medhya Pradnh;

(b) if so, when the cement factor­
ies are likely to be set up there;

(c) the to'al capacity of each factoiy 
and the cost involved; and

(d) whether these will be set uP lit 
the Public Sector or in the Private 
Sector?

The Minister of Industrial Develop­
ment and Company Affairs (Shri F, A . 
Ahmed): (a) Yes, Sir.

(b) By December, 1069.

(c) Two lakh tonnes per annum; 
Rs. 4.70 crores approximately in each 
case.

(d) These will be set up in the 
public sector.

Incentive Boons to C h ir ia m  os 
Railways

<482. Shri S. C. Bessa: Will the 
Minister of Railways be pleaaed to 
refer to the reply given to Unstarred 
Question Mo. 1408 on the 2nd June* 
196? and state;

(a) the rates of incentive bonus to 
Chargemen, Mistries and different 
categories of skilled and highly skill* 
ed workers;

(b) on what grounds the rates o f 
incentive bonus to workmen were re­
vised; and

(c) whether those reasons are not 
applicable in the casa of chargemo* 
and if not, the reasons therefor?

Tbe Minister of Bailwaya <8M  « .  
M. Foeaacha): (a) A Statement is laid 
on «m  Table *  4ha Kowa. (RmMT
in Library. Sec M aU V -M M I).




